IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDER@BAD BENCH
AT HYDERABAD
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DATE O0OF ORDER : (07=-10=-1998,
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Betwesen :=-

Daga Pullaiah

ses Applicant
And

1. Superintendent of Post Uffices,
Adilabad Uivision, Adilabad.

2. Durgam Sattaiah

««s Regpondents

Counsel for the Applicant : Shri S.Ramakrishna Rao

Counsal for the Respondents Shri V.Bhimanna, CGSC

CORAM:
THE HON'BLE SHRI H.RAJENDRA PRASAD : MEMBER  (A)

THE HON'BLE SHRI B.5.JAI PARAMESHWAR :  MEMBER (J)

(Y

(Order per Hon'ble Shri H.Rajendra Prasad, Member (A) )'gﬁ
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(2 The applicant was provisionally appointsd EDBPM on

3, A number of irregularities and undesirable developments

Gal

(Order per Hon'ble Shri H.Rajendra Prasad, Member (A) ). -\
Heard Sri S.Ramakrishna Rao, counssl for the applicant

and Sri V.Bhimanna, Standing Counsel for the Respondents.

26-3-92. He has been continuing in the same capacity until

now since successive efforts made during the intervening period

to select a suitable candidate were not successful for want of
suitable candidates who sétis?igd the conditions Por_regular
appointment. It also needs to be noted that roughly an year aftar

the provisicnal appointment of the applicant, the basic requirement

as regards the educational qualification for the post of EDBPM
was changed. The applicant thereafter became ingligible to hold ’
the post since he did not hold the required educatiocnal qual ifi-

cation.,

hava been noticed in this case. It is up to the Oirector of
Postal Services concerned and the Regional P st Master General 'l
to take due note, if they so wish, of the various lapses on the

part of their Sub-ordinate Officers and others.

4 o Be that as it may, it becomes necessary, on a scrutiny
of all facts, to direct the following action to be initiated forth-

it hem . . l

(i) The present incumbent i.e,, the applicant in the
0A.,should be replaced by a Mail Oversesr as
a temporary measure until a regular selsection
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is made, The applicant shall be reguired to
hand over the charge of the Office to the con-
cerned Mail Overseer on a date not later than
15-10-98 and that ths latter shall be duty-bound
to take over the charge by the stipulated data.
Respondent No.l shall be responsible for arrang-
ing the transfer of charge;

(ii) An open notification for the post should
be issued on the same day, as indicatad above,
which shall not be later than 15-10-98,
All candidates who are registered with the
Employment Exchange shall be eligible to apply faor
the post and no special reqguisitieon is required
to be sent to the Employment Exchange in this
particular instance considering the complica-
tions that have arisen so far and the delay which
has teken place in the matter of regular selection.
Along with th%applicants whose names ars registsred
with the Employment Exchange, the candidature of others
who may not be similarly registersd but who fulfil
the general requirements of the job, shall also be
accepted and duly considered if they apply for the
same in response to the said notification., The
last date for receipt of the applications from all
candidates shall be fixed for 16~11-88;

(iii)The verification of documents stc., and such
other enquiries as may be considered customarily
necessary in connection with fie delhiiRation of eligibility of
candidates shall be got completad by 23-11-98 at

the latest;

(iv)The final selection of a suitable candidate
from smong the applicants fulfilling all the
requirements and qualifications shall be completad
by 30-11-98;

(v)The charge of the EDBU shall be arranged to be
transferred from the Mail Overseer to the regularly
gelected candidate an 1-12-98, positively, at the
latest.
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5, Thus the Original Applicaetion is disposed of. No
order as to costs, AC
JS.JAIPARTME SHWAR ) (H RAJEND ASAD)
qmembar (2) Member (A)
N2 >
fl}«tf(/]
I ity
Dated: 7th_October, 1998, RS
Dictated in Upen Court.
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pepy to:
1. The Superintendent of Post Offices,
Adilabad Divisien, Adilabad,
2. Ona copy to Mr,3.Ramakrishna Rao,Advecate,CAT,Hyderabad,
3, One copy £o Mr.V,Bhimanna ,Add1,CGSC,CAT,Hyderabal,
4, Dna copy to DJR(A),CAT,Hydaeabéd.

5. Ona Duplicate pmpy;
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